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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

CAUSE LIST OF D BENCH FOR 07-SEPTEMBER-2026 (MONDAY)
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BEFORE HON'BLE SHRI INTURI RAMA RAO, ACCOUNTANT MEMBER !
AND HON'BLE SHRI S.S. VISWANETHRA RAVI, JUDICIAL MEMBER O\ A
IN COURT ROOM 4 oh A ot Ron T
Srl |Appeal Number Assmt. |Assessee Name Counsel Name Remarks
Year
1{ITA 1836/CHNY/2018  [2008-09 | [A] HIMU DEVELOPERS PVT LTD. \ S( 7\[ 0 - ," 9‘
2|ITA 2998/CHNY/2026  |2020-21 | [A] INFO PLUS TECHNOLOGY PVT. LTD. \ Al >~ ol
e
3|ITA 3001/CHNY/2026  |2023-24 | [D] JAYAPRIYA COMPANY \ . ; -+
4(CO 69/CHNY/2026 2022-23 | [A] ARTHI ASSOCIATES PRIVATE LIMITED 7 c\ “Q’c’
5/ITA 3002/CHNY/2026  [2022-23 | [D] ARTHI ASSOCIATES PRIVATE LIMITED I
6|ITA 3005/CHNY/2026  [2019-20 | [A] ALAGAPPAN KRISHNAN ‘
7|ITA 3006/CHNY/2026  [2012-13 | [A] ARI KRISHNA RAJ MADHUMATH] )
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